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Government will meet tht, 
cost of urea for foliar spray-
ing. The operational cost of 
low volume power sprayers 
will also be met by Govern-
ment. Jute grading will also 
form an integral part of this 
programme. 

3. The Indian Jute Mills Asso-
ciation has also undertaken 
jute development work con-
sisting of (a) demonstration 
of intensive cultivation and 
(b) jute seed multiplication 
and distribution. 

Import of Stain;ess Steel From 
Japan 

*653. SHRI VIRENDRAKUMAR 
SHAH: Will the' Minister of 
FOREIGN TRADE h' plc;;sed to 
state: 

(a) whether it is a fact that India 
is a consistent buyer of stainless stpel 
from Japan which reserves 300 tonnes 
of stainless steel per monlh fur 
Indian customers; 

(b) whether it is also a fact that 
the import licences were not issued 
by Government to cover our full 
quota in the recent past; 

(c) whether GOv'C'rnment consider 
that since the ruling Japanese prkes 
for stainless steel were lower than 
world prices, we should have im-
ported our full quota if only to re-
export the surplus requirements, if 
any, for a profit; and 

(d) if so, the reasons for not utilis-
ing import quota fully and whether 
steps have now been taken to <'nsur<' 
that similar opportunities are not 
lost in future? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
(SHRI RAM SEWAK): (:I) A state-
ment showinl~ imports of st'i.inl('~:'~ 
steel sheets from Japan and othe',· 
countries since 1968-1)9 is laid on th n 

Table of the House. [Pluc(',/ i" I;'Jra-
ry. See No. LT-2380/fi9J. Imoort 
licences arc grantf'd on th(> ~('nr·r&.J 
currency arc'3 eX(f'pt for thos(' issu-
pd against specific foreign (Ted It, 

and the Hupec Payment an'a. Gov-
('rnmen! are not a',\'are whether 
Japan reserves 300 tonnes of stainless 
steel per month for Indian customers. 

(b) to (cl). In the light 01 the pro-
gramme of domestic production, im-
port licences are issued in respect of 
permissible specifications of stainless 
s[pcl shc'ets, strIPS and plates, re-
quired for the manufacture of essen-
t'al end-products, to cover half of the 
requirements of actual users; the im-
port of the balance is allowed on the 
production of non-availability certi-
ficates from indigenous producers. Im-
port is permitted only when inescap-
nbl" and not merely oh the' ground 
,,j' lower prices abroad. The present 
import polic,' does not provide for 
the import of foreign goods only for 
the purpose of re-export without fur-
ther processing. 
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I,xport of Apples and Sarson Ka 
Sag from Himachal Pradesh to 

Foreign Countries 
*656. SHRI PREM CHAND VER-

MA: Will the Minister of FOREIGN 
TRADE be pleased to stille: 

(a) the value of exports of apples 
and sarson ka sag from Himachal 
Pradesh from January, 1968 to the 
end of October, 1969 and the quantity 
of these commodities exported to 
each country; 

(b) the extent of further orders re-
ceived for thpse commodities and the 
target likely to be reached during 
the next year; and 

(c) the steps taken to develop lar-
ger exports during the eoming years? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
(SHRI RAM SEWAK): (a) State-
wise expo!'t statistics arc not main-
tained and Sarson. ka sag IS not 
separately classili"d in the Revised 
Indian Trade ClassIfication. 

(b) end Ie). Do not arise. 

Idle Labour 
*657. SHRI LOBO PRABHU: Will 

the Minister ()f EXTER~AL 
AJO'FAIRS be pleased to state: 

(a) the reasons why India does not 
offer b~r idle labour for the shor-
tage of one million workers dis-
covered in USSR. as reported in the 
Economic Times of the 14th Octo-
ber, 1969, as this will be consistent 
with opportunities for Indian labour 
in U. K. ilnd other democratic coun-
tries; 

(b) the quota for Indian emigrants 
in U.S.S.R. and \\'h,'thpr Govern-
ment have raised the question of 
inrrrasin/! it; and 

(c) thp reasons why the scheme 
for irrcrC'asin!( productivity by 87 
per cent and ()lItput by 80 pC'r cent 
in th{' Schekinc factory has not heen 
applied to our O\\"IJ factories. at least 
thosC' with RlIgsian ('ollaboration. 
whC'T(' thore i" a sllrpj~ls of labour'! 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRT DINESH SINGH): 
(a) It is not thp policy of the Gov-
prnmC'nt to pnco:lra~e emigration 
from India. 




